
 

IN THE HIGH COURT OF ORISSA,CUTTACK          

It is informed to all the Advocates/Advocates' 

clerks/Applicant that the following certified copies are 

ready for Delivery.  
        

Date : 03.02.2022  
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1 4 T K NAYAK 
44343/202

1 
08.11.2021 

WP(C)/22635/20

21 

GENERA

L  

(Sea

t 

No-) 

2 4 T K NAYAK 
44345/202

1 
08.11.2021 

WP(C)/22651/20

21 

GENERA

L  

(Sea

t 

No-) 

3 4 T K NAYAK 
44347/202

1 
08.11.2021 

WP(C)/22650/20

21 

GENERA

L  

(Sea

t 

No-) 

4 4 T K NAYAK 
44350/202

1 
08.11.2021 

WP(C)/22648/20

21 

GENERA

L  

(Sea

t 

No-) 

5 4 T K NAYAK 
44353/202

1 
08.11.2021 

WP(C)/22647/20

21 

GENERA

L  

(Sea

t 

No-) 

6 4 T K NAYAK 
44354/202

1 
08.11.2021 

WP(C)/22645/20

21 

GENERA

L  

(Sea

t 

No-) 

7 4 T K NAYAK 
44355/202

1 
08.11.2021 

WP(C)/22642/20

21 

GENERA

L  

(Sea

t 

No-) 

8 4 T K NAYAK 
44356/202

1 
08.11.2021 

WP(C)/22637/20

21 

GENERA

L  

(Sea

t 

No-) 

9 4 T K NAYAK 
44357/202

1 
08.11.2021 

WP(C)/22636/20

21 

GENERA

L  

(Sea

t 

No-) 

10 5 N K ROUT 
46317/202

1 
15.11.2021 

WP(C)/15445/20

21 

GENERA

L  

(Sea

t 

No-) 

11 6 H. JENA 
52046/202

1 
01.12.2021 OJC/1234/1995 

GENERA

L 

WRIT 

BRANCH-

4 

(Sea

t 

No-

19) 

12 4 N.ROUT 
60278/202

1 
22.12.2021 

WP(C)/32511/20

21 

GENERA

L  

(Sea

t 

No-



19) 

13 35 
R.K.MANGAR

AJ 
1750/2022 07.01.2022 

WP(C)/35964/20

21 

GENERA

L  

(Sea

t 

No-

19) 

14 13 M. NAYAK 2900/2022 02.02.2022 CRLREV/83/2012 C.O. 
 

(Sea

t 

No-

19) 

15 4 
R. K. 

BARIK 
2902/2022 03.02.2022 

BLAPL/9274/202

1 
C.O. 

 

(Sea

t 

No-

19) 

16 5 
M/S.SAROJ 

KU.DASH 
2903/2022 03.02.2022 

CRLMC/3570/201

7 
C.O. 

 

(Sea

t 

No-

19) 

 


